I N THE CENTRAL ADMINISTRATIVE TRIBUNAL:; HYDERABAD BENCH
AT HYDERABAD

oA,1 271/2009 dt.8-9_2000
Between

C.S5. Madhumohan Rao Applicant

and

1. Chief Personnel Officer
SC Rly., Secunderabad

2. Controller of S,ores
SC Rly., Secunderabad

3. Manager, Printing & Stationery
SC Rly., Secunderabad

4. CB Mohan Rao
JE Gr.I Printing, o/o Manager
Printing & Stationery

8C Rly., Secunderabad Respo ndehhs

Counsel for the applicant t K. Venkateswara Rao
Advocate

Counsel for the respondemss : K. Siva Reddy

SC for Rlys,
Coram
Hon. Mr. R. Rangarajan, Member (Admn.)

Hon. Mr. B.S. Jai Parameshwar, Member (Judl)
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Order

Oral order (per Hon. Mr. R, Rangarajan, Member (Admn.))

Heard Mr. K. Venkateswara Rao for the applicant and

Mr., K, Siva Reddy for the respondents, Notice served on R_4
called absent.

2. The applicant in this OA i{s an aspirant for the post

of /Foréman Grade II in the respondents organisation whereas

he was not selected and R-4 was selected, '

3. This OA is filed to call for records relating to letter
No.P/Stores/648/0A.24/98 dated 23-6-99 issuved by the Chief
Personnel Officer, SC Rly., whereby his representation dated
5-5-99 for promotion to Grade II, was rejected, and for a
consequential deflaration that the applicant is entitled for
promotion as Foreman Grade II with effect from 30-12-1997, the

date on which bhe onofficial respondent was promoted, with

_all conseguential benefits such as seniority, pay and allowances.

4. Regarding his seniority in the feeder cadre of Chargeman-A

1t 1s held in OA.81/86 dated 11-3-86 that the—ggorgkkanxaf

the applicant i3 junior to R-4 herein. The applicant Cb~\hnf¥’-
nonla Of

reagitataﬂ the same in view of thizf:sgudicata. The only

point for consideration in this OA is whether the selection to

the post of Foraman was done in accordance with law.

5. T+ has been clearly stated in the reply that filling up

of the post of Foreman Grade II is by selection and on the

basis of merit. It is further added in the reply that in

terms o-f instructions og7selections, those who gualify by

securing 30 out of 50 in professional ability and 60% 1in

aggregate are to be arranged in the panel in the order of

seniority. 1In the present case the number of assessed vacancy

of Foreman Grade II i{s only one and R-4 is the senjormost and

qualified in the selection. He was placed in panel for

promotion to (Rereman Gr.II in the saaede of &,2000-3200.
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6 . The applicant submitted that he is more meritorious
than R-4, Bven_accepttn;:ltjz‘selection to the post of
Foreman Grade II is on the basis of those who qualify in
the selection obtaining 30 out of 50 in the p-rofessional
ability and 60% {n aggregateLEven if the applicant secured
higher marks thah R-4 as the R-4 Pa# sefured more than 60%
A then the seniority position Mw'both
have secured 30 out of 50 in the professional ability and
60% in the aggregate both are eligiblad for consideration
for empanelment. In that case the senior will be empanell :ed
in view of his eligibility. Even gakcheckiﬂgt;he Fecords
will serve no purpose {if the above condition £ﬁ£2;$§g:
Hence, in our view calling for records i{s not considered
assential., It 1;2;:3m1tted fact that R-4 had got minimum
requirement forfﬁmpinelmenfﬁﬁﬁpg;jgynot necessary to check
the facts from the records. We do not believe that the
respondents will unnecessarily>submit without checking the
proper records. It is not stated anyﬁhere in the records

that R-4 secured less than 30 out of 50 in the professional

ability and 60% in aggregate.

. T In view of the above, we find no merit in the OA and

hence the OA is dismissed, No costs.

N

(R. Rangarajan)
Member (Admn.,)

Dated : 8 Sept.2000
Dictated in Open Court
sk n

1${

(.8, J fameshwar)
mber (Judlo)
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